Title: Raised the issue regarding incident that had taken place between the Security Guard and the Police in relation to Shri Rajiv
Pratap Rudy, Member of the Lok Sabha.
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MR. SPEAKER: Dr. Raghuvansh Prasad Singh, please take your seat.
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MR. SPEAKER: This will not go on record. Only what Dr. M. P. Jaiswal speaks will go on record.
(Interruptions) *
1. A% HHIE AFHATA : $F fRoch o & g8 TRISRAl & GRemdHi, A a8i FEav o& d ugenfia 8, 3 @ 3RE @3 gu 91 &
AT # TgHR S AN F WS IaTT B ML BT GFBT AR 94 A9fd 6 S A 99 M H dier | §4€) (( 2auE) o a) fER F e
WHR & #3 & FR TR fhean &, 39 a1 #R @ 2
JeqE HEIGY | T R B T9H B
ST, {G WHIE SAHHAT | A& ofl, SHS A1 IASid a1y HS S A 391 St &1 o 721 18€] ( =)
HeqE HElqy @ 3u R Ay € T TE @il witd| s 39 Sgd|
<. W SIS AR © TR VR R W g R o, @ 9 i o, W e A e g 4€) ( 2
STEE HES ¢ o AR el
...(Interruptions)

MR. SPEAKER: Please sit down. You should not use such words here. They will be expunged from the record. | am
expunging those remarks.
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MR. SPEAKER: Please take your seat. What is this? | have not allowed you.
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MR. SPEAKER: Please take your seat. Shri Nagmani, please take your seat. What is this?
...(Interruptions)

MR. SPEAKER: Please take your seat.



...(Interruptions)

MR. SPEAKER: This is not proper. Please take your seat. What is this? Hon. Member, please take your seat. This
is not proper.

...(Interruptions)

MR. SPEAKER: Shri Nagmani, if you do not take your seat, | will take action against you. Please take your seat.
What is this? There is a procedure to be followed in the House. Please take your seat.

...(Interruptions)

MR. SPEAKER: Everybody wants to disturb.
a€| ( =aum)

MR. SPEAKER: Nothing should go on record except what Dr. M.P. Jaiswal speaks.
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SHRI PRIYA RANJAN DASMUNSI: We fully support him, and we request that appropriate action should be taken
against them.
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SHRI PRIYA RANJAN DASMUNSI : Sir, we deplore the way the hon. Member has been treated.
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SHRI PRIYA RANJAN DASMUNSI : Sir, you must give a direction to the hon. Home Minister because this is a
matter relating to the honour of the House.
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SHRI PRIYA RANJAN DASMUNSI : Sir, you may please direct the Parliamentary Affairs Minister.
MR. SPEAKER: This is a serious issue. | called Shri Prabhunath Singh.

...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : The hon. Home Minister must come to the House and make a statement. He

must ensure the diginity of the hon. Members that this may not be repeated in future. Appropriate action must be
taken. Sir, the Home Minister must come to the House.
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SHRI PRIYA RANJAN DASMUNSI : The hon. Home Minister must come to the House and make a statement.
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SHRI PRIYA RANJAN DASMUNSI : Sir, we from the Opposition support this demand. Let the hon. Home Minister



come and make a statement on this issue. ...(Interruptions)
SHRI RUPCHAND PAL (HOOGHLY): Sir, it is a very serious matter.
MR. SPEAKER: Now, the Parliamentary Affairs Minister wants to say something.
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SHRI PRIYARANJAN DASMUNSI : It is not a political issue. It is related to the honour of the Member of the House.
It must be taken very seriously.

MR. SPEAKER: Please understand that the Government is going to reply. Please have some patience.

SHRI PRIYA RANJAN DASMUNSI : We do not want to politicise the issue. It is related to the honour of the Member.
Sir, through you, we request that the hon. Home Minister should make a statement, and take appropriate steps
immediately.
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MR. SPEAKER: | have called Shri D.P. Yadav. How can you speak? Shri Chaubey, please take your seat.
...(Interruptions)

MR. SPEAKER: | have called Shri D.P. Yadav. Please take your seat. How can you speak without the permission of
the Chair?
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MR. SPEAKER: Shri Akhilesh, please take your seat. | have allowed Shri D.P. Yadav to speak.
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MR. SPEAKER: Please understand the situation. There are 30 notices given by Members who are interested in
raising very important issues.
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MR. SPEAKER: How many Members can | allow on the same issue?
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MR. SPEAKER: The Government is going to reply to this.
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SHRI RAJIV PRATAP RUDY (CHHAPRA): Sir, it is most embarrassing for me to get up in the House and say that
such a thing has happened to me. In fact it had happened on Sunday night. | thought | should get out of it because
it involved me. | think | have the sympathy of most of the Members.

Generally what happens when a Member of Parliament is involved in such an incident is that the finger points
straight towards to him. It is said that he must have used his official position to take advantage of that situation.
That was the fear because of which | was holding myself back. In the incident that had taken place, | was coming
back after attending a reception. | had met Shri Chandrashekhar also in that particular reception. While coming
back, | was travelling with my eight-year old daughter. That was when a particular gentleman in a drunken state,
travelling in a Tata Sumo, banged my car.

Since there have been problems with me earlier in my State, my PSO was suspicious and he said that we must
follow that car. That gentleman who was driving that car and the people with him, broke and crossed every possible
red light at tremendous speed and the point where they reached --because we could not overtake them -- we
stopped our car. He got down at his own PS where he was protected, shouted at people and then brandished
whosoever was there. And, then, we were immediately surrounded by 12 to 14 people armed with sticks and rods.

That was the time my PSO asked me to run for my life. | was not hurt. | ran for my life. | collected my daughter. Then
| jJumped in the car and went to the nearest police picket which was located at R.K. Puram. There, | requested the
beat constable saying that 'my PSO is being attacked violently.' That gentleman with his stick and his pistol went to
that point. Then meanwhile, all these people had dragged away my PSO to a room. They were almost beating him.
This particular beat constable was chased away by them. When | went back to the same picket, | caught hold of
that wireless system there, took the code of the wireless station and started wirelessing myself. Thereafter, the first
PCR van came. These people also chased away that PCR van. It was only after 15 minutes that 10 to 15 jypsies
came. But in the meanwhile, all these people dragged him and kept my PSO confined to their room. | was not hurt.
But till that time, till all these officers reached and continuously kept on surrounding me, | was amazed to see that
strength which they were using. It was only at the later stage | came to know that since all of them were police
constables or relatives of police constables or senior officials of Delhi Police that they had taken the liberty of
assaulting me.

Sir, my PSO is still admitted in the Safdarjung Hospital in a terrible state. His four ribs are broken. His left arm is
damaged.

The only thing which | want to plead, Sir, is that | wanted to refrain because | was a Member of Parliament. If we
had made the shoot out or if we had done anything, the entire blame would have fallen on me as a Member of
Parliament from BJP performing this act. That was the reason | refrained. My PSO even asked for permission to
defend himself. | said, 'you could not do this because this can cause problem to us.'

Sir, in this case, till 4.30 in the morning | was there in the police station. The most amazing part is that all these
people who had assaulted that constable came to the police station. When | went to see my PSO in Safdarjung
Hospital, they accompanied me and hurled abuses. Even though, when the SHO was present, this kept on
happening . | was the sole man in the morning at 4 o'clock. | will lodge this complaint. My PSO is still admitted.

Sir, whatever | have quoted are bare facts of the episode. | feel embarrassed and hurt to make such a statement in
the House.

MR. SPEAKER: Hon. Members, after hearing all the hon. Members, the incidents of this nature are very serious. It
is regrettable. The Government should look into these kinds of serious incidents with utmost care.

...(Interruptions)
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MR. SPEAKER: Dr. Raghuvansh Prasad, please take your seat.

...(Interruptions)



MR. SPEAKER: Nothing will go on record except what Shri J.S. Brar says.

(Interruptions)™



